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Armed Forces Tribunal
.~ Princlpal Bench

F.No. 2(50)/2015/AFT/PB/A|:|mn.—lI

-

Applications are Invited for fil
Printipal Private Secretary In the Arme
‘Reglonal Benches at Kochl,
for a perlgd of three year

S
1%
.

West Blocii—ﬂ,,Sector—l',
R.K. Purdm, New Delhi-110066
" Tel : 011 -26105366

Fax: 011 - 26105361
E-mall: aftdelhi@rediffmail.com

'th‘ .
20 pecember, 2024

CIRCULAR

ng up the posts of Reglstrar,
d Forces Tribunal, Principal Bench,
Lucknow, Jalpur, Chandigarh and Chennal on deputation basls
< from sultahle candlidates, who

JoInt Reglstrar and
New Delhl and

fulfili the following eligibility

condltions:- -
S.No.] Name of | No.of Post Pay scale Ellgibllity conditions
) the Post . ,
1. Raglstrai' Regional Pay Matrix Officers of the Central Government or Gtate
(General Baench, Kocht | Level-13 Governments or . Supreme Court or High
Central -01 {Rs.1,18,500 Court or District Courts or
Service -2,14,100) Statutory/Autonomous bodles having
Group ‘A’ pensionary benefits or Judge Advocate
Gazetted, General Branch of Army, Navy & Alr Force
- Non- and other similar Institutions:.
Minlsterial) - . '
- (a) (1) holding analogous post on regular
basls In the parent cadre or Department;
or .
' {in} five years regular service In the
parent Cadre or Department in Level-12 of
3 the Pay Matrix; and . :
. " (b) holding degree In law from a racqgnised
University.
= Note: The period of deputation including the
perlod of deputation (Including Short Term
Contract) In  anothgr ex-cadre post held
immediately preceding this appointment n
the same oOr some other Organisation or
department of the Central Government shall
\n .Ft - not ordinarily exceed four years.
W ~ 2. _l3oint Reglonal Pay Matrix | Officers of the Central Government or State
/ Reglstrar Bench, Level-12 Goverhments or Supreme Court or -High
(General Lucknow - 01 | (Rs.78,800- Court or District Courls or
/(\/( Centratl . 2,09,200) Statutory/Autonomous bodies having
,po.( Q\-?/// service penslonary beneflts possessing & degree N
/,_o')/& Group ‘A’ law: . -
9_,,-0\" . Gazetted,
: Non- (a) () holding analogous post on regular
Minlisterial) ‘basls In the parent cadre oF Department;
or .
(i) five years regular service in the
parent Cadre or Department In tevel-11 of
the Pay Matrix; and .
| ]




S.No.

Nama of
the Post

No. of Post

Pay scale

Ellgibllity conditlons

(b) having ten vyears of experience In
personnel and Administratlve or Judiclal
works. .

Note: The perlod of deputation Including the
perlod of deputation (Including Short Term
Contract) In another ex-cadre post held
immediately preceding thls appointment in
the same or some- cther Organlsatlon or
department of the Central Government shall
not ordinarlly exceed four years.

Princlpal
Private

" Secretary

{General
Central
Service

~GroupAl:

Gazetted,
Ministerlaf)

.Bench, Jalpur

06
Principal
Bench, New
Delhl -

Regional
-02

Reglanal
Bench,
Chandlgarh -
01.

Reglonal
Bench,

Chennal - 02

Pay Matlrix
level-11
{Rs.67,700-
2,08,700)

Stenographers In the Central Government or
State Governments or Supreme Court or
High - Court or District Courts - or
Statutory/Autonomols hodies having
pensianary benefits:

(a) holding analogous post on reguiar basls In
the pareént'cadre or ‘Department;

or
(b) with six years regular service In the
parent Cadra or Department In posts In Level-
8 of the Pay Matrix; ’

or
(c) with seven years In raegular service in the.
parent cadre or Department In posts In Level-
7 of the Pay Matrix.
Computer

Deslrable: Knowledge in

operatlons.

Note: The perlod of deputation Including the
perlod of deputation (Including Short Term
Contract) In another *ex-cadre post held

‘Immedlately preceding this appolntment in

the same or some other Organisatiofi or
department of the Central Goverament shali

2.

3.

shall not be eligible for conslderatlon for appointment on deputation.

not ordinarlly exceed threa years. -

The pay u? the offlcer selected on deputation basls will be governed by DoP&T O.M.
No. 6/8/2009-Estt{Pay-li) dated 17.06.2010, as amended from time to time.

’

The departmental officers in the feeder grade, who are In direct line of promotion,

Similarly, a

deputationist in the Armed Forces Tribunal shall not be eligible for consideration for
appointments by promotion channel.

4,

5.

The maximum age limit for appointment by deputatlon shall not exceed 56 years with
a residual service of four years as on the closing date of recelpt of applications. )

The application In the prescribed Pro forma {Annexure-1) of the ellgible officer, who
can be spared In the event of his/her selectlon may be forwarded to the Principal Registrar,
Armed Foreces Trlbunal, Principal Bench, West Block-VIll, Sector-l, R.K. Puram, New Delhi ~
110 066 by the Department ]Jatest by 14™ February, 2025 along with photo copies of the

Annual Confidentlal Reports for the last flve years of the candidates along with Vigilance
Clearance Certificate.




6.

7.

.

-3

The applications received without supporting documents, photograph, unsigned and
incomplete In any manner, shall be summatlly rejected.

It may please be noted that this Office Is not yet enlisted in the Directorate of Estate

for allotment of GPRA {General Pool Resldential Accommodation).

B. candidates who apply for the post will not be allowed to withdraw thelr candidature
subsgquently. : :
9. The perlod of deputation can be curtailed upon a summary assessment of the

performance or upon other administrative exigencies by the Hon'ble Chalrperson.

10.
,pbsurbed agalnst the deputation pest, such an app

with the provisions pertaining to absorptlon as se

(RRs) and the applicable p
regard are already specifle

During the period of i:leputaiiun, If the deputationist expresses a willlngness to be
licatlon shall be considered In accordance

t forth In the existing Recruitment Rules

olicy on the subject for the respective post. Further details In this
d In the existlng RRs, which are avallable on the official website of

the Armed Forces Tribunal (AFT).

’ g;,'n”:“

{Sunil Kumar Sharma)
Deputy Registrar{A)

Enclosure: Annexure-1

‘Distribution :-

NO W AW N

10.
11,

The Secretary General, Supreme Court of Indla

The Reglstrar General, All High Courts .
The Principal Reglstrar, Central Adminlistrative Tribunal, New pelhi.
The Under Secretary, MoD, AFT Cell, New Delhi

The JAG Branch Army/Navy/Alr Force;New Delhi

The AFT, Principal Bench, New Delhl — for uploading on officlal website

The Reglstrar/Registrar (l/c), AFT, RB, Kochl, Lucknow, Jalpur, Chandigarh and
Chennal with a request to circulate the Vacancy Circular locally among Govt. offices
located. In thelr respective Jurisdictlon. It Is further requested that window
advertisement may also got published In one of the widely circulated dailles of your

region.
All Ministries of Govt. of India . . ' .
The Chief Secretary, Govt. of NCTD, Delhi Secretarlat, I.P. Estate, New Delhi — 11000;

SO(Admin.[}, AFT, Principal Bench, New Delhl
Guard Flle.

L




. (Annexure-i}

APPLICATION FOR THE POST OF REGISTRAR, ARMED FORCES TRIBUNAL,
EG

REGIONAL BENGH., KQCHI ON DEPUTATION BASIS

I

Post applied for

1, Name and Address.
{In Block letters)

2. (i) Déte of Birth (in Christian era)

~{i1) Moblle No.

(1) E-mall 1:D.

3. (i) Date of entry Into service

{f) Date of Retlrement under Central /
State Government Rules

4. Educatlonal Qualificatlons

5.  Whether Educatlonal and other
qualificatlons regquired for the post are
satisfied (if any gquallfication has been | ¢
treated as equivalent to the one prescribed
In the Rules, state the authority for the
same).

Qualifications/Experience required as Qualifications/experience possessed b

y the officer

mentioned In the advertisement [ circular

Essentlal : Essential

{a} Qualificatlon . ) (a) Qualification
{b) Experlence - ' (b) Experience
Desirable : Deslrable

(z;) Qualification {a) Qualification
(b) Experience _ (b) Experlence

needs to be amplified to indicate Essential and Desirable’ Qualifications as

51 Note : This column :
mentioned in the RRs by the Admlnistrative Mlnistry/Department/Ofﬂce at the time of issue of

Circutar/and Issue of Advertisement In the Employment News.
5.2 In the case of Degree and Post Graduate Qualifications Elective

subjects may be indicated by the candldate.

/main subjects and subsidiary




iy P

6. Please state clearly whether In the light of entries made :\J
hy vyou ahove, Yyou meet the requisite Essentlal

Quallfications and work experience of the post.
speclific comrhents/vlew‘s confirming the

6.1 Noie : Borrowing pDepartments are to provide their
relevant Essential Quallﬂcatlon/Work experience possessed by the Candidate (as indicated In the

Bio-data) with reference t0 the post applied.
ical order. Enclose a separate sheet duly authenticated by

7. Detalls of Employment, In chronolog
ur signature, if the space helow is Insufficient.

0
ot held on |
Office/institution post held on | From To pay .Band and | Nature of Dutles (in

regular Grade Pay/Pay detall) highlighting
hasls 5cale of the post experience required
held on regular for the post applied

basls for

I

u;’-“

* jmportant : pPay-band and Grade Pay granted under ACP/MACP are personal to the officer ™~

and therefore, should not be mentioned. Only Pay pand and Grade Pay/Pay scale of the
post held on regular basis to be mentloned. Detalls of ACP/MACP with present Pay Band
e been drawn by the Candidate may be indicated as

.and Grade Pay where such benefits hav

below:
Office/institution | Pay, Pay Band and Grade | From To :
Pay drawn under ‘
ACPB/MACP Scheme ;

I .
8. Nature of present employment i.e, Adhoc

or Temporary OF Quasl-Permanent  or

Permanent

9. tn case the present employment Is held on

de utation/contract basls, piease state.
(a) The date of | (b) Period of | (c) Name of the|(d) Name of the post and

initia} appointment appeintment on | parent affice/ | Pay of the post held in
deputatlon / contract organisation to which | substantive capacity in the

the applicant belongs. | parent nrganlsatlon

g.1 Note : In case of Officers already on deputation, the applications of

such officers should be forwarded by the parent cadre/Department
‘ alongwith Cadre clearance, - Vigilance Clearance and lniegritv
. Certificate.

.2 Note : Information under Calumn 9{c] & (d) above must he given in
.all cases where a persoen is holding 2 post on deputation outside the

cadre/organisation but still malntalning 2 llen - In his parent

uadre/organlzatlon.




. .

10. If any post held on Deputation In the post by the applicant, date of
return from the last deputatlon and others detalls.

11. Additional details about present employment :
Piease state whether working under {Iindicate the name of your
employer agalnst the relevant column) ’

(a) Central Government

(b) State Government

(c) Autonomous Organisation
{d) Government Undertaking
(e) Unlversities

(f) Others

12. Please state whether you are worklng In the same Department |

and are In the feeder grade or feeder to feeder grade.

13. Are you In Revised Scale of Pay? If yes, glve the date from which
the revislon fook place and also indicate the pre-revised scale.

14. Tota! emoluments per month now drawn

Basis Pay In the PB Grade Pay Total Emoluments

15, In case the applicant belongs to an Organisation whic
Government Pay-scale, the latest salary slip issued by the orga

detalls may be enclosed.

h is not following the Central
nization showing the following

Basic Pay with Scale of | Dearness Pay/interim relief/other
Pay and rate of | Allowances etc, (with break-up details)

tncrement

Total Emoluments

16. Additional Information, If any, relevant to the post you
applled for in support of your sultabllity for the post. This among
other things may provide information with regard to (I) additlonal
academic gquallfications (1) professlonal tralning and (i) work
experlence over and above prescribed In the Vacancy

Circular/Advertisement).

17. Whether belongs to the scheduled Castes, the Scheduled
Tribes, the Other Backward Classes and other Special Categories.




——l—

Declaration

| have carefully gone through the vacancy clrcular/advertlsement and | am well aware that
the infarmation furnished in the Curriculum Vitae duly supported by the documents In respect
of Essentlal Qualification/Work Experience submitted by me will also ‘be assessed by the
selection Committee at the time of selectlon for the post. The informatlon/detalls provided by
me are correct and true to the hest of my knowledge and no material fact having a bearing on

my selectlon has been suppressed/withheid.

Place : (Slgnaturé of the candidate)

Address :

Dated :




&

- ' .

~ Certlflcation by the Employer/Cadre Cgntro uthorl

The information/detalls provided In the above appllcation by the applicant are true and
correct as per the facts avallable on records. He/She possesses educational qualifications and
experlience mentioned in the Vacancy Circular. If selected, he/she will be relieved immediately.

2. Also certified that;

(i) There is no vigllance or disciplinary case pendlng/contemplated against Shri/Smt.

{i) His/Her integrity Is certified.

] (lllj His/Her CR Daossler In original is enclosedlphutocop]es of the ACRs for the fast 5 years
duly attested by an officer of the rank of Under Secretary of the Govt. of India or

above are enclosed.

uring the last 10 years Or A

: ('Iv) No majos/minor penalty has been imposed on him/her d
: he last 10 years is enclosed

list of major/minor penailtles !mpused on him/her during t
(as the case may. be)

Countersigned

Employer/Cadre Controliing Authority
{with Seal)




Phone : 26105124
Fax No: 26105361

GOVERNMENT OF INDIA
MINISTRY OF DEFENCE

ARMED FORCES TRIBUNAL, PRINCIPAL BENCH

West Block - VIII
Sector — I, R.K.Puram
New Delhi — 110 066

Dated:; 3 January 2025

F. No. 2(17}/2013 /Rect/AFT/PB/Adm-]

CIRCULAR

filling up the posts of Tribunal Officers/Section Officers,

Private Secretary, Assistant, Tribunal Master (Stenographer Grade -1) and Division Clerk
in the Armed Forces Tribunal, Principal Bench, New Delhi on deputation basis for a period of

three years from suitable candidates, who fulfill the eligibility conditions:-

E Name of the Tﬁfo. of
0.

Post Post
1.

Tribunal 01
Officers/Section
Officers

Applicaﬁons are invited for

Pay scale (Rs.) Eligibility conditions

Short Term

Deputation Includin

Contract)/Absorption:-

Persons working under Central Govt
or State Govt or Supreme Court or
High Court or subordinate Courts or
Statutory/Autonomous bodies having
pensionary benefits:

(a) Holding
(i) analogous post on regular basis
in parent cadre or department; or

(iiy post in
matrix (Rs
years regular
and
(b) posscssing the following educational
qualifications and experience:

(iy Degree of
University; and

Pay Matrix Level -7
Rs 44900-142400)

General Central
Service Group ‘B’
Gazetted,
Non-Ministerial)

ihe level 5 of the pay
09200-92300) with five
service in the grade,

a recognised

(i) Having 2 years experience in
personnel, administrative or judicial
work.

Desirable; - Degree in Law.

Note: The period of deputation including
the period of deputation in another ex-
cadre post held immediately preceding
this appointment in the same or some
other Organization or department of the
Central Government shall ordinarily not
exceed three years.

_2/-

1|Page




Secretary

N -.. —-—-_.__-_-__-__-__._]
.. Name of the
) o. |Post
~ 19, | Private

-

e __’_’—/_‘__i

No. of
Post
01 [Pay Matrix Level - 7
(Rs 44900- 142400}

Pay scale (Rs.)

(Gcnc‘ral Central

Gazetted,
Ministerial)

Service Group Bl

Eligibllity conditions R

Deputation  [Including Short Tefm
Contract) [At_;sorption:—

Stenographer in Central Government
or State Government or Supreme Court
or High Court or Subordinate Courts or
Statutory/Autonocmous bodies having
pcnaiona:y'b.eneﬁts, holding:

()  analogous post on regular basis
in parent cadre or department; or

(i) & post in the Level- 6 of the Pay
Matrix (Rs 35400-112400) with five
years regular service in the grade.

Note: The period of deputation including
the period of deputation (Including Short
Term Coniract) in another ex-cadre post
held immediately preceding  the
appointment in the same or some other
Organization Or department of the
Central Government shall ordinarily not
exceed three years.

3. | Assistant

(General Ceniral
_Service,

Group B’
Non-Gazetted
Ministerial)

02 | Pay Matrix Level - 6
(Rs 35400-1 12400)

1(a) @) holding gnalogous poston

Deputation (Including Short Term
Contract}/ Absorption:-

Officials working under Central
Government or State Government or
Supreme Court or High Court or
Subordinate Courts  or Statutory/
Autonomous bodies having pensionary
benefits:

regular basis in parent cadre or
department; or

(iiy Upper Division Clerks in level 4 of
the pay matrix (Rs 25500-81100)
with 10 years regular service in the
grade in Central Government
or State Government of Supreme

. Court or High Court or Subordinate
Courts.

(b (@) Possessing Degree from recognised
University; and
(iiy having 2 years experience in
establishment, adminiastration  or
Accounts.

2|pPage




-3_ .

+ g |Name of the No.of|  pay scale (Rs.) Eligibility conditions 1
o. {Post ost

Note: The period of depiitation ‘including
the period of deputation (Inchiding Shost
Term Contract) in another ex-cadre post
held immediately preceding this
appointment in the same or some other
Organization OF department of the
Central Government shall ordinarily not
exceed three-years.

Deputation (Including Short Term

04 Tribunal 05 | Pay Matrix Level - 6

Master/ (R 35400-112400) Contract)/Absorptions
Stenographer Stenographers  of  the Central
Grade-‘T" Government or Armed Forces or State
Government or Supreme Court or High
(Genersdl Central Courts - oOF District Courts or
Services Group | Statutory/Autonomous bodies having
B' Non Gazetted .pensionary benefita holding:
Ministerial) (i) the analogous post on regular
basis in parent cadre or department;
or

{iiy post in Level 4 of the Pay
Matrix (Rs 25500-81100) with 10 years
regular service in the grade.

Note; The period of deputation including
the period of deputation (Including Short
Term Contract) in another ex-cadre post
held  immediately preceding  the
appointment in the same or some other
Organization or department of the Armed
Forces Ceniral Government  shall
ordinarily not exceed three years.

5. | Upper Division 02 Pay Matrix Level - 4 Deputation[Absorption:

Clerk {Rs 25500-81100) Officials from Central Govt. or State

(General Central Govt. or Tribunals or Commissions or

Service Group ‘C’ Statutory Bodies or Courta :-

?Aﬁsﬁiﬁm' (i} holding analogous posts on regular
basis ; or

(ii} holding the post in the Pay Matrix
Level-2 (Rs 19900 — 63200) with eight
_years regular service.

j|Page




—r_ EM
gibility conditions
) s, [Name of the No. of Pay scale (Rs.)
No. |Post Post -

Note: The period of deputation including
period of deputation in another ex-cadre
post, held jmmediately preceding this
appointment in the same or some other
organization .oOr department of the
Central Government shall ordinarily not
to exceed three years.

o The pay of the officer selcct_cci on deputation basis will be governed by DoP&T O.M. No.
6/8/ 2009-Estt(Pay-1) dated 17.06.2010, as gmended, from time to time.

3. The departmental officers in the feeder grade who are in direct line of promotion shall not
be eligible for consideration for appointment on deputation. Similarly, a deputationist in the
Armed Forces Tribunal shall net be eligible for consideration for appointments by promotion

channel.

4. The maximum age limit for appointincnt by deputation shall not exceed 56 years with &
residual service of four years on the closing date of receipt of applications.

5 The application in the prescribed pro forma (Annexure-l} of the eligible officer, who can be
spared in the event of his/her selection may be forwarded to the Principal Registrar, Armed
Forces Tribunal, Principal Bench, West Block-VIII, Sector-I, R.X. Puram, New Delhi — 110 066 hy
the Department by 02. 04, 2025 along with photo copies of the Annual Confidential Reports
for the last five years of the candidates along with Vigilance Clearance Certificate and there ia no
disciplinary case pending/ contemplated against him /her may also be furnished.

6. The applications received without supporting documents, photograph, unsipgned and
incomplete in any manner, shall be summarily rejected.

7. It may please be noted that this Office is not yet enlisted in the Directorate of ‘Estate for
allotment of GPRA (General Pool Residential Accommodation).

8. During the period of deputation, if the deputationist express & willingness to be absorbed
against the deputation post, such an application shall bc.conaidercd in accordance with the
jons pertaining to absorption as set forth in the existing Recruitment Rules (RRs) and the

provis
applicable policy on the subiject for the respective post. Farther details in this regard are already

specified in the existing RRs, which are available on the official website of the Armed Forces
Tribunal (AFT). .

9. Number of vacancies reflected above are subject to change and may vary at the time of
selection process. . S

(Sunil Kumar Sharma)
Deputy Registrar

Enciosurc: Annexure-1
4|lPage




. -5-

" Pistribution :-

The Secretary General, Supreme Court of India

1.
2- The Registrar General, All High Courts with a request to circulate the same amongst
eligible officers of Registry and District Courts.
3. The Principal Registrar, Central Administrative Tribunal, New Delhi.
4, The District Judge-1 & Session Judge, Tis Hazari Court Delhi.
5. The Secretary General, National Human Rights Commission, New Delhi.
6. The Registrar, National Company Law Appellate Tribunal, New Delhi.
7. The Registrar, National Company Law Tribunal, New Delhi.
8. The Under Secretary, MoD, AFT Cell, New Delhi. .
9. Recruitment Celi, Rajya Gabha Secretariat with a request to circulate the same in your
secretariat.
10. - Recruitment Cell, Lok Sabha Secretariat, with a request to circulate the same in your
secretariat ' .
11. The Registrar University of Delhi with a request to circulate the same amongat eligible
officers.

12. The Registrar University of Dr. B.R. Ambedkar University Delhi with a request to circulate

the same amongst cligible officers. .
13. The Registrar University of Jawaharlal Nehru University Delhi with a request to circulate

the same amongst eligible officers.
14. ‘The Regisirar University of Jamia Millia {slamia University Delhi with a request to circulate

the same amongst eligible officers.
15. The Registrar University of Guru Gobind Singh Delhi with a request to circulate the same.

amongst eligible officers.
16. The Registrar Delhi T_cch.nological University of Delhi with a request to circulate the same

amongst eligible officers. .
17. The Registrar Indian Law Institute Delhi with a request to circulate the same amongst

eligible officers.

18. Directorate General of Employment, - You are requested to upload the said
Ministry of Labour and Employment, NC3 advertisement in NCS portal.
Coordination Section Shram Shakti )

Bhawean, Refi Marg,
New Delhi 110001 , Email - dde-dget@nic.in

19. IT Cell In-charge, AFT(PB) . You are hereby advised to upload the said
advertisement in AFT(PB) website,www.
aftdelhi.nic.in and also upload in DoP&T
website and confirm. '

20. The JAG Branch Army/Navy/Air Force, New Delhi.

21.- All Ministries of Gol.

99.  ‘The Chief Secretary, Govt. of NCTD, Delhi Secretariat, L.P. Estate, New Delhi — 110002
03. Controller General of Defence Accounts, Ulan Batar Road, Palam, Delhi Cantt-110010

24, 'Office of the Controlier General of Accounts, Mahalekha Niuyantrak Bhawan, Ministry of
Finance, GPO Complex Block-E, Aviation Colony INA Colony, Delhi - 1 10023

25  Office of the Comptroller & Auditor General of India, Pocket-9, Deen Dayal Upadhyaya
Marg, New Delhi.

26. Office Copy.

5|Pagé




‘ ANNEXURE-i
BIO-DATAICURRICULUM VITAE PROFORMA

Post applied for

1. Name and Address
in Block Letters

2. (i)Date of Birth (in Christian era) |

(i) Mobile No.
(it} E-mail 1.D.
3. (i) Date of antry into service

(ily Date of Retirement under Central/
State Government Rules

4. Educational Qualificatlons

5. Whether Educational and other
qualifications required for the post are
satisfied. (If any qualification has hsen
treated as equivalent to the one prescribed
in the Rules, state the authority for the

same
IQualifications/Experience required  as Qualifications/experience possessed by the officer

mentioned in the advartisementlcircular

Essential Essential

A) _Quallﬂcatlon A) Qualiflcation
B) Experience B) Experience
Desirable Desirable

A) _Quatification A) _Qualification
B) Experience B) Experience

5.1 Note: This column needs to be amplified to indicate Essentiat and Desirabie Quallfications as

. mentioned in the RRs by the Administrative MinistrleepartmentIOfﬁce at the time of issue of
Circular/and 1ssue of Advertisement In the Employment News.

5.2 Inthe case of Degree and Post Graduate Qualificatlons Electlve/main subjects and subsidiary
sublects may be indicated by the candidale.

6. Please state clearly whether in the light of entries

made by you above, you meet the requisite Essential

Qualifications and work expsrience of the post

6.1 Note: Bo[rowing Departments are to provide their specific comments jvisws confirming the
relevant Essential Qualification/Work experience possessed by the Candldate (as indicated in the
Bio-data) with reference to the post applled.

"7 Datails of Employment, in chronological order. Enclose a separate sheet duly authenticated by
your signature, if the space below is insufficient.

Dffice/Institution [Post held o From To FPay Band and | Nature of Duties (in detail)
regular basl Grade Pay/Pay | highlighting Experience
Scale of the post | required for the post

halc: on regular | applied for

asls

7|Page




*Important: Pay-band and Grade Pay granted unde

should not be mentioned. Only Pay Band and Grade Pay/Pay acale of the post
be mentloned. Details of ACP/MACP with present Pay Band and Grade Pay w

been drawn by the Candidate

may be indicated as bslow,

r ACP/MACP are personal to the officer and therefore,

held on regular basis to

here such benefits have

B|Page

Office/institution Pay, Pay Band, and Grade Pay From To
drawn under'ACPIMACP Scheme
-
8 Nature of present employment l.e. Ad-hoc oOf
Temporary or Quasi-Permanent or Permanent
9. in case the present: employment is held on
deputationlcontract basis, please state.
a). The date of lnitial-‘ b) Period of ¢} Name of the parent d) Name of the poél and
appointment appointment on office/organization to- pay of the post held in
deputation/contract which the applicant substantive capacity In
belongs. the parent organization
0.1 Note: In case of Officers already on deputation, the applications of such
officers should be forwarded‘by the parent cadre/ Department alongwith Cadre
Clearance., Vigllance Clearance and integrality certificate.
9.2 Nota: Information under Column 9(c) & {d) above must be given in all
cases where a person is holding a post on deputation. outside the
cadre/organization but still maintaining a lien in his parent cadrelorganization.
10. If any post held on Deputation in the past by the applicant, date of return
from the last deputation and other detalls. .
11. Additional details about present employment :
Please state whether working under (indicate the name of your employer
agalnst the relayant column)
a) Central Government.
b) State Government ¥
c) Autonomous Organization
d) Government Undertaking
e) Universities
f)y Others
12. Please siate whether you are working in the same Department and are in
the feeder grade or feeder to feeder grade.
13. Are you in Revised Scate of Pay? If yes, give
the date from which the revision took place and
also indicate the pre-revised scale.
TS




3.

Total Emoluments

15. Incase the applicani belongs to an Organization which is not following the Central Government Pay-
scale, the latest salary slip issued by the organization showing the following details may be enclosed.

Basic Pay with Scale of Pay and | Dearness Pay/interim reliaflother Total Emoluments
rate of increment Allowances etc., {with break-up ‘

details)

-

.

16. Additional information, if any, relevant to the
post you applied for in support of your suitability for
the post. This among other things may provide
information with regard to (i) additional academic
qualifications (it} professional fralning and (i) work
experience over and above prescribed In the Vacancy
Circular!Advartisament) )

17. Whether belongs to the Scheduled Castes, ihe
gcheduled Tribes, the Other Backward Classes, and

other sgeclal categories

| have carefully gone through the vacancy circular/advertisement and 1 am well aware that the
information furnished in the Curriculum Vitae duly supported by the documents In respect of Essential
Qualification/Work Experience submitted by me will also be assessed by the Selection Committes at the
time of selection for the post. The informationldatalls provided by me are correct and trus to the best of
my knowledge and no material fact having a bearing on my gelaction has been suppressed/ withheld.

(Slgnature of the candidate)

Address:

Date:

gipage




certification by the Employer/Cadre controlling Authority

The informationldetails provided in the above application by the applicant are true and ,
correct as per the facts available on records. . He/She possess educational qualifications and

experience mentioned in the vacancy Circular. If selected, he/she will be relieved immediétely.
2. Also certifled that;

(i) There is-no vigilance of disciplinary case pendinglcontemplated against Shri/fSmt.

(i) His /Her integrity is certified.

(i) His/Her CR Dossier in original is enclosedlphotocopies of the ACRs for the last 5 years duly

attested by an officer of the rank of Under Secretary of the Govt. of India of above are enciosed.

vy No major/minor penalty has peen Imposed On him/her during the last 10 'years OTA list of

major/minor penalties imposed on him/her during ihe last 10 years is enclosed (as the case may
be). ‘ '

Countersigned '

Employerlcadre Controlling

(Authority with Seal)
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